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2-1-98  It is submitted by the learned. 

lyer for the petiticner that in the 

meantine, the Departrrental Authorities 

hae givêr* him the relief sought for in 

this petition. In view of this, he does 

not want to pursue this Original Applicatibn. 

We have he a rd the Lea med 1 a ye r for the 

petiticner as also the learned ditiona1 

Stax1ing Counsel shri P.N.Mhapatra. I 

view of the above submission, the petition 

is disposed of for not being pressed. 
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